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Members were alsq present by invita-
tion. Representatives of the groups
were lhere, They ail considered the
matter in extenso and therefore, I hope
there will not be many amendments.
All the same 1 do not want to shut
out anything. Let us take it day after
omorrow. In the meanwhile, whai-
ever has been lald down will be
followed. We are now procceding an
the basis of this.

BUSINESS OF THE HOUSE

Shrimatl Renu Chakeavarily (Zasir-
hat): May | enquire how [pug the Goa
debale will last?

Mr. Deputy-Speaker: It will start at
2.30 PM.

Shrimati Renn Chakeavartty: And
end at what time?

Mr. Depuly-Speaker: We shall think
of it later. The hon. Speaker said yes-
terday that as the discussion proceed-
éd, if more time was really needed,
we rould see about it pad for the pre-
sent it wis 2} hours. What is the
reaction ol the hon. Minister.

The Minister of Parliamentary Af-
fairs (Shri Satya Narayan Sinha): The
Prime Minister is going to reply at
5 pM. The hon., Members will pro-
reed till that time: the Prime Minis-
fer will reply at 5 p.M.

Shrimati Reng Chakravarity: Yester-
day this came up befors the Business
Advisory Committee and that fs why I
am raising Lhis, It was specifically
put wnd the Business Advisory Com-
mitiee took a decizion that the debate
should tonilnue 1l hall past =z
Scddenly we are {old romething else
Whyr are we belng told that the Prime
Minister s going ta reply at 3.

Shel Satya Narayan Sinha: You were
there in the Chair, Sir, It was s sort
of informal discussion and the deci-
sions were suhject to the Prime Minis-
ter's approval The Prime Minister
bhas got very important engagements al-
ready fixed. The Speaker also made it

perfectly clear that 23 hours should
be allowed for this and if necessary
half an hour might be added I had
talked with the Leader of the House
end he said that at 5 the discussion
might end and he will start his reply.

Shri Asoka Mehia . (Bhandara):
There were two proposals. One was
thut the debate can go on til] a parti-
cular hour today ond the Prime
Minister can reply tomorrow. If we
had been told that the Prime Minister
would not be free to reply to the
debate, then we would have decided
that we could continue the debate till
such and such time and the Prime
Minister's reply can come tomorrow.
We were never told yesterday that the
Prime Minister would not be in a
position to sit here longer in case the
debate was continued. Even now the
debate can be continued till 5-30 ur
8 and the Prime Minister can reply to-
morrow. [t is an important question
and every party wants to purticipate in
the discussion, The whole purpese of
having this debate would be lost If
the discussion is sought to be confined
to just 2} hours,

Me. Deputy-Speaker: The Minister
of Parliamentary AiTairs is in onr
midst and he has heard the whole
thing. He will talk to the Prime
Minister and decide the matter. We
will take it up at 2-30. Let us now
proceed with the work on hand,

What was suggested at the Business
Advisory Committee was nothing more
than this, so far as I remember. No
doubt the demand from all quarters
and Members of the Advisory Com-
mittee was that as many as four hours
ought to be allotted for this debate—
specches of the hon. Membera and
the reply of the Leader of Lhe House.
The hon, Minister of Parliamentary
Anirs said that he would have to
ronsult the Prime  Minister. He
thought that the Priine Minister would
bhe agreeable and would not have any
other work. Now he finds that there
is some other work. Anyhow, he
will talk to him again and all these
ma'ters will be considered by them.
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